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( ) tae demsnds and pction proposed
to be taken by Government therein®

FFE MINISTER OF I.ABOUR Al
REHABILITATION (SHRI RAGHU-
NATHA REDDY) (a) and (b) Seve-
ral unions of Railwav employees are
rejorled to have favoured a strike in
rannection with demany for payment
of bonus

(¢) Employees of rallways and
other Departmental Establishments of
Goerrment are gave ned hy Sect(n
32(1v) of Bonus Act, 1965
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Expansion of Public and Private Sevior
Steel Plants

409 SHRI BISHWANATH JHUN-
JHUNWALA  Will the Minster of
STEEL AND MINES be pleased to
state

{1y whether expansion of tne three
pudblic sector steel plants ond some
private sector plants are under consi-
devation

(b) 1f 50, whether any detailed reports
with regard to these plants have been
made and

(c) 1fso, the different camp cities that
will be allowed to earn plant for ex-
pension and the total increase that will
be effected as a result of this?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHHRI SUBODH HANSDA) (a) Yes,
Sir

(b) No Sir

(¢) Does not arise

Issue of Licence, tor Coal Mining Unit
i Madhya Pradesh

410 SHRI RANABAHADUR SINGH
Wil the Munwsier of SIFE. AND
MINI S be pleased to state

(a) whethar any  ndustrial hcence
ior @ ncw umt or tor substantial ex-
pansin has bern 1ssued in the State
ol Madhya Pridesh tor (odal mining m
1971 72

(b) 1f so the names of the parties
and whether the Ruailwdyg have given
a firm commitment for the additional
production and

( ) the wagon capacity per day and
extra wagons to be provided by the
Railways on the firm commitment
basis?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL. AND MINES
(SHRI SUBODH HANSDA) (a) to
(¢) In 197) and 1972 ndustrial
hcences for coal mimng in Madhya
Pradesh have been issued to M/s New-
ton Chickli Collieries 14d , PO Para-
sia district Chindwara and National
Coal Development Corporation Ltd.
for substantial expansion (5,40,000
tonneg per annum and seiting Up of a
new unit (one million tonmes wper
annum) respectively, the mode of
transport being Raflways, M/& New-
ton Chickli Collieries Lid, had nid





